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13. Registration of Deed of Apartment- No promoter or an apartment
owner shall transfer possession of any apartment constructed after the
commencement of this Act without executing an appropriate transfer deed and
also getting it registered under the provisions of Registration Act, 1908 and it
shall also be incumbent for such promoter or apartment owner to annex a true
copy of the declaration made under section 12 of the Act to such deed of transfer.

I & AfalRed W1 vae 91 gt 17 # 9 Soorg 8-

17. (1) The promoter shall execute a registered conveyance deed in favour of the
allottee along with the undivided proportionate title in the common areas to the
association of the allottees or the competent authority, as the case may be, and
hand over the physical possession of the plot, apartment of building, as the case
may be, to the allottees and the common areas to the association of the allottees
or the competent authority, as the case may be, in a real estate project, and the
other title documents pertaining thereto within specified period as per sanctioned
plans as provided under the locai laws:
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